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•jjq c o m o ttv e  and B o il e r  M a nu fac tu r 
in g  CONCERWS -

•98$. Shri G. P. Sinto: Will the 
Minister of BsJlways be pleased to 
estate;

(a) how many locomotive toiler 
manufacturing concerns are working in 
India at present;

(b) how many of them are
fully fin a n ced  by G o v e rn m e n t, a n d

( c )  w h a t w e re  th e  d ifficu lties  in  th e  
-w a y  o f  n eg o tia tin g  te ch n ica l a id  from

- ■'U.3.A. in this connection?

The Minister of 
port (Shri L. B. Shastri): (a) Three.

(i) Chittaranjan Locomotive W oA s 
for th e  manufacture of loco
motives and boilers;

rii'i Tata Engineering and Loc^ motive Co.. Tatanagar, fOT fte 
manufacture of locomotives 
and boilers;

( i u )  T e x t i l e  M a c h i n e ^
ra t io n  L td ., C a lm t o ,  to r  
manufacture of boilers only-

( b )  (1) a b o v e  is  en tire ly  G ov ern m en t 
. o w L e d , w h ile  G ov ern m en t h a v e  a

share in No. (ii) above.
(c) The question of negotiating 

technical aid from U.S.A.. was not
. considered.

S p e c ia l  C o m p l a i n t s  O r g a n i s a t i o n

*984 Shri P a ta sk a r : WiU the Mmis- 
ter of C om n m n ica tion s  be pleased to 
state:

when the Special Complaints 
o/ganir^tfSi in the^osts and Tele
graphs department was started, and

(b) what is the annual expenditure 
incuAed for this Organisation?

The Deputy Minister of Communica
tions (Shri Raj Bahadur): (a) Novem
ber, 1947.

(b) Rs. 1*8 lakhs.
National Service *SECURrre Rules 

(Postal Employees)
•985. Shri K. K. Basu: Will the 

Minister of C om m u n ica tion s  be pleased 
to state:

(a) the number of workers State- 
wise (i) in the Post and Telegraphs 
and (ii) in the Telephones whose 
services were terminated under the

Civil Services (Safeguarding of Na
tional Security) Buies, 1949;
. (b) if so, the charges against such 
employees; and

(c) whether the persons concerned 
were allowed to defend their case per
sonally or by Lawyers?

The Deputy Minister of Communica- 
^tions (Shri Raj Bahadur): (a) One

Postal official serving in Bombay State.
(b) The charge related to association 

with political and unlawful activities 
including participation in a procession 
taken out in defiance of a ban on pro
cessions.

(c) Yes.

High Court Judges

*986. Shri K. K. Basu: WiU the
Minister of Homs Affairs be pleased to 
state:

(a) the number of Judges in eack 
High Court of India in 1952 and in 
1949; and

(b) the number of .(i) suits or 
appeals filed (ii) th^ir disposals and
(iii) number of pending matters in 
each of these years in each High 
Court?

The Minister of Home Affairs and 
States (Dr. Katju): (a) A statement is 
laid on the Table of the House. [See 
Appendix V, annexure No. 29.]

fb) The information is being 
collected and will be laid on the Table 
of the House in due course.

Judges appointed in other 
Government Jobs

*987. Shri K. K. Basu: Will the 
Minister of Home Affairs be pleased to 
state:

(a) the number of retired High 
Court Judges or the Supreme Court 
Judges appointed by the Government 
of India in some other Government 
jobs since the 26th January 1950; and

(b) their names and the offices they 
are holding?

The IVKnister of Home Affairs and 
States (Dr. KatJu): (a) and (b). The 
information is being collected and will 
be laid on the Table of the House in 
due course.
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The Minister of Food and Agri
culture (Shri Kidwai): (a) The Gov- 
-ernment has been advised that co*i- 

. sumption of vanaspati is not injuitous. 
The production of vanaspati cannot, 
therefore, be prohibited on the ground 
that it is deleterious to human health.

(b) The report is under print and a 
copy of the same will be placed on the 
Table of the House as soon as ready.

Bombay Telephone A ssoqation

*989. Shri A. K. Gopalan: WiU the
-Minister of Home Affairs be pleased to 
;«tate:

(a) whether Government have re
ceived a copy of the memorandum 
dated December 11, 1951, sent by the 
Honorary Secretary of the Boinb^ 

'Telephone Association to the Inspector 
•General of I’olice, Special Police Estab
lishment, Bombay; and

(b) if so, the action taken on the 
same?

The Minister of Home Affairs and 
States (Dr. Katjn): (a) A copy of the 
memorandum bearing the date 11th 
December 1951 was received by the 
Inspector General, , Special Police 

^Establishment, by post on the 3rd June 
1952.

(b) The report deals with matters 
“Which have already been under investi
gation by the Special Police Establish- 
inent.

Superintendents and A ssistant 
Superintendents

*990. Shri A. K. Gopalan: Will the 
"Minister of Home Affairs be pleased to 
state what the educational qualifica
tions, length of service and a^e limits 
are prescribed for the posts of 
Superintendents and Assistant Super
intendents in the Central Secretariat 
Service?

The Minister of Home Affairs and 
States (Dr. Katjn): I lay a statement

on the Table of the House. [Sit 
Appendix V, annexure No. 30.]

Madras-Vuayawada Railway Ljhe

*991. Shri B. S. Murthy: WiU the
Minister of Railways be pleased to 
state:

(a) the steps to be taken to relieve 
the bottle-neck of traffic between 
Madras and Vijayawada; and

(b) the total estimated cost for
having a double line between Madras 
and Vijayawada? ,

The Minister of RaUways and Trans
port (Shri L. B. Shastri): (a) A scheme 
for increasing tfie capacity to an 
appreciable extent by running longer 
trains on the Madras-Bezwada Section 
is in hand. The loop lines at the 
stations are already being lengthened 
to permit of movement of longer 
trains and, therefore, of a larger num
ber of wagons with the same number 
of trains. It is also propose to 
improve facilities in the Bezwada yard 
and over the Kistna Bridge.

(b) ITie doubling of the line between 
Madras and Bezwada will entail an 
expenditure roughly of the order of 1ft 
crores.

Thai^ guppa-Jogs Railway Lo t

*992. Shri Madiah Gowda: WiU the
Minister of Railways be pleased to 
state whether there is any sch«ne to 
extend Railway line from Thalaguppa 
to Jogs (M3̂ ore)?

The Minister of Railways and ' 
port (Shri L. B. Shastri): There is na 
scheme to extend the railway line front 
Thalaguppa to Jogs.

Bakshi Tek Chand Report

•993. Prof. Agarwal: WUl the Minis* 
ter of Home Affairs be pleased to 
state:

(a) when the Bakshi Tek Chand Re
port on eradicating corruption was 
submitted to Government;

(b) what are the main recommend^
tions of this Report; and *

(c) when Government propose to 
implement the recommendations of the 
Report?

The Minister of Home Affaiis aa« 
States (Dr. Katjn): (a) The flnaT
Report signed by the members of the 
Committee was received by Govern
ment on the 2nd June 1952.

(b) and (c). A statement, showing 
the main recommendations the




